Subject:~ Ferwarding nf -cepies of the Order-

CENTRAL ADMIN ISTRAT IVE TR IBUNAL
- BANGALORE BENCH

P Y

Second Floor,
Commercial Complex,
Indiranagar,
BANGALCRE-~ 560 ©383,

Dated: 2 JAN 1005

MiscellaneousAPPLICATION NO: 577 ofl®94 in OA.No.644 of 1994.

APPLICANTS:- Sri.Moses D'Souza,Bangalore
V/s. ‘

RESPONDENTS :~ Chief General Manager,Karnataka Telecom Circle,
'Bangalore and Others.

Te

le . Sri.A.N.¥enugopala Gowda,Advocate,
No.8/2,Upstatis,R.V.koad,Bangalore-4.

2. Sri.M.Vasudeva Rao,Addl.C.G.S.C.
High Court Bldg,Bangalore-l.

Passed by the
Central Administrative Tribunal,Bangalars,

Please find enclesed herew}th a copy of tha ORDER/

- STAY ORDER/INTERIM ORDER/ passed by this Tribunal in the..above
mentioned application(s) on 23-12-1994,
Tgspneal o0t .
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Doyt e cavtea ADMINISTRATIVE TRlBLNAL e
: ’ Do, BANGALORE BENGH - W T
* L N S e '--'Secbnd Fl'oor, Sl
~.Commercial Com‘«lex,

.. Indirenagar, :

- Bangalorc-560 038. .

Patedi- 2 SEP 1994
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- APPLICATIG\J NUMBER': ____ 644 of 1994,

APPLm,bNrs. oo PnSPINDENTS: .
~ Sri. Moses D'louza “v/s. “Chief Gen.b&anager.l(arnataka Telecom Circle,
“Tel | o N - Bangalore and Ohhers. o ‘

“1le  STi.AN, Venugopala Gowda.for M.Thirumalesh, |
e .. - . Mdvocates,No.8/2, First Floor,R.V.Road, ' :
~Bangal ore~560 004, DR R

26 . -Sri.M.Vasudeva Rao, , .
’ " °. A881.C.G.S.C. o el
High Court Bldg, . ' T _ -

- Bangalore=560._001, o : IR o
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' Sub3ect‘- Forwarqu of co,.les ot tle C'rders passr—v‘ by*thx.
. Central administrative Tx u)unal Bangalore.
" Please find._enclos ed herewith a copy nf the tﬁRDER/

STAY tﬂDER/JN'IERH’l CRDERY/, . DJSng by this Tribunal. in the above '
‘mentioned application(s) on 17th Aigust,1994.

Tesed ot

DEPUTY REGISTRﬁ‘Ag
JUDICIAL BRANGCHES.



; , CENTRAL ADMINISTRATIVE TRIBUNAL
_ BANGALORE BENCH

0.A.No.644/94 '

.. WEDNESDAY THIS THE SEVENTEENTH DAY OF AUGUST 1994

}  Shri Justice P.K. Shyamasundar ... Vice-Chairman
1 Shri T.V. Ramanan ... Member {[A}
ﬁr. Moses D'Souza,
q/o Savarimuthu, :
Aged about 50 years,
R/a J.M.J. House, .
Hoige Bazaar,. _
Mgngalore~1. «s+ Applicant
[By Ad#ocate,Shri A.N. Venugopal for

Shri M. Thirumalesh]"

L V.

. The Union of India,

. Deptt. of Telecommunication,
:  represented by the Chief

1 General Manager,

1 Karmataka Telecom Circle,

. Near Lido Talkies,

, | 0ld Madras; Ulsoor,

‘ f Bangalore-8.

2. The General Manager,
Telecom District,
Mangalore-575 001.

3. The Sub-Divisional.Qfficer,
! Telegraphs, Bantwal, '

D.K. District. ««s Respondents

- - [By Adwocate Shri ML-VaSudeva Rao .o
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By

hri Justice P.XK. shyamsunda;,Vice-chairman:

1.& Having.heqrd both sides we think it'apbropriate

’ to;direct the Union of India who is one of the respon-
I .

Jé : '~ dents herein to' dispose of the representation said
o

to| have been made by the applicant complainihg about

|
|



" this Tr1buna1 afresh. No costs.

the impugned ordef said to be one of com@ﬁlso:y retire;
hent. That‘repfésentation‘i; stated to be still pend-
iné. In the ciréumstances we dispose of thisvappliéaf
tion directing the‘respondents_to diSposé of the appli-

cant's representatlon within two months from the date

of receipt of a copy of this order. We make it clear

that in case the applicant fails to get relief from

the authorities he will be at liberty to| approach
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MEMBER ([A] ' VICE-CHAIRMAN
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* Section Officer >_,f0,

' Cemral Admu)lstfartxve Tnb ~

' Bangdtore Bench
Bangalore. ©
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Date I Office Notes Orders of Tribunal

PKS (VC)/TVR(MA)

! - 23.11.4994

Orders on M.A.No.526/94 for extension of time

o
. , ‘ _ Heard. Time for compliance i.es’f.gr-anted

by four weeks from the date of this order.
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Bangalore Bencgh
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